CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD BENCH

nllahabad this the Q'  day of Becondyr . 1994,

Hon'ble ...r. Justice B.C., Saksena, Vice=Chairman
Hon!ble Nr, K. Muthukumar, Administrative Member

Original Applicstion no., 83 of 1992,

Dilip Kumar,S/o sri Om Prakash, Guard, Reilway
Guarter no, 511B, Lelitragar, Allshabad.

Fradeep Kumar Yadav, S/o Sri k L. Yadav, R/o
367/3;;, lohatshimganj, Allehecad.

eses Applicants,

Counsel for the Applicant sri sunil Rai

Vers us

The Unicn of Indie through the General Lanaqer,
N. Rly., Beroda House, New Delhi,

The Divisional Railway Mgnager, Northern Railway,
Allghabad.

The Senior LCivisional cOmmerc1al Superintendent
N. Rly Allahabad.

The Senior Divisional perscnnel Officer, N. Kly
Allahabad.

The senior Divisional Accounts Ufficer, N. Kly,
]15 habad.

«+. Respond:nts

Counsel for the Responderis Sti A.V. Srivasteve/F. Mathur
Sri B.B. Paul,

Alongwith

Original Apclication no. 406 of 1994

l.

2.

Subhash Cnancrc, S/o sri Raja Ram, R/o 407, Rejapur,
Distt. al.ahabad.

ASHQk Hamer, >/o ®. Prasad, R/o 317, K D.S.A. Ground

Versus

he n;on of India through seneral naer
F i q-*oka Hcuse, wgw Dei e Manaye

The pivisional Railway i‘anager, N. Rly aAllahabad.

el e

X 28




3.
1.

/]2 //

The senior Civisional Comierciel, Superintendent
N. Rly Allehabed.

.s+ Respond=nts

éfiginal Application no. 110 of 1993

Syed Nizam Hussain, S/o Syed Ali Hasan, 4/a 29 yrs.
R/o IMohalle Chiktoli, P.S. Husssindbed, P.O.
Japla, District pelayum,

Ragubir sharan Xharwar, S/o >r1 S. Qun”er, A/a 33 Yrs
R/o 877-A Shastri Colony, Distt Mugalssrai.

ess Applicants

il Versus

Jnion of Indie, through General Manager, N, nly
Rai lway Rcard, 5erods House, New Delri,

h1 cxmercigl Superingendent, N. Kly Barods

ef
use. New

Divisional Rai lway lLlenacer, Northern Rai lway
Nawab Yusuf Road, Allahabad.

Senir Divisinel Comrercial Superintendent,
N. Rly Nawab Yusuf Road Aliahabad.

o e ¢ o Respondents

Original Applicetion no. 39 of 93

Nirzle singh, S/o &, singh, a/a 30 Yrs, R/p
Ram Basic \idalaya, Darganj, Allahesbac.

Tarek lvath Fandey, S/o B.D. Pandey, A/8 30 Ygs.
R/o Village Kewelpur, Post Beri-visa, District
varanasi,

Kamla Kant Sshukla, S/o P.N. Shukla, R/o Rem Becsic
vidyalaya, Darazanj, ~“llecnabad.

Amer Bath, s/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahsbed.

Sushil Kumer Tripathi, S/o K.S. Tripatbi, R/o
Vil.aege Laxshagrah, Post Lakshagarh (Handia),
Distt. Alishabaa.
shyam Shanker shukla, S/o sri i.s. Shukla, R/o
Vaishno Ashram Ram Basic Vidyalaya, Dareganj Distt.
Allshabad.

eve pplicants.

Mersus

Union of India thrcagh Senerel signager Northepn

Railway, Baroda House, New Delhi.

e L N e S 3O S Sk — .
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Chief Commercial Superintendert, Northern Rai lway

.. . Respondents

House no. 104/241 Rpost Office 3.P.C. Distt Alldhaboda

«ss Applicants

.... Respondents.

vow-ADPLicah

\ Qe

Zir
Baroda House, New Delhi,
Be Divisioral Railway Maneger, N. Rly, Allahabad.
4. Senipr Divisional Commercial Supreingendent
) - I\‘. I'\ly Allahabado
~
Se Criginsl Application nc, 382 of 1993
1. Fazal Karim. “/o vchd. Kadim, R/o Vvillage Chakiya,
2 Ajay Kashyap, S/¢ P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Railway Colony sSmith Roac, Allechabad.
E ; Versus
1. Jnion of India, throigh General }Manazer, lorthern
Railway, Kallway Board Baroda House N. Delhi.
e 2, Chief Commercial superlntendant N. ?ly Baroda»
= “Howse; New Delhi., - - s -
3 Divisional Railway Mensger, Ncrthern keailway
) Allahavﬁdo
. 4, Senior Tivisional Commercial Superintendent,
Northern Railway Nawab Yusuf Road Allshebad,
5. Criginal Application no., 32 cf 1993
1. Qarrul Hesan, Afa 29 vre S/o Late Sri S.N. Hasan,
R/c 121Dar¢,abad Jogighat, Allshatad.
‘Versus
l. onicn of India through Gerral Manager N. Rly, Rly
Boadd Baroda House New Delhi.
@ Chief Commerciszl Superintendent, N. Rly Baroda,
- House, Nev Delhi.
———— T S
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G Divisional Kailway Maneger, Northern Railway,
Nawab Yusdf Road, Allahabad,

4. Senior Divisionel Commercial Superintendent,
Northern kailway Alisghabad.

e e+~ Respondents

7 Original A pplication no., 1782 cf 1992

1. vinod Kumar Sherms, ~/o Shri Chsbi Lal, K/o 17/A
Lahia Marg, rf\llahabad-

«ee Applicant

'BOQI‘LA,_}\}EW Delhi,

3,  The Seneral l cnager'N.fRIyUBéEEEéWHouse,'N;@“Délh:.
3. The Divisional Railway Hanager, N. Rly Allaabad, : -

8. Original Applicetion no. 1534 of 1992

L. Shsam Ngrain Slngh, 5/0 R.N. Singh, R/o Will & Post
; Jenauli, Distt. Baksur, bihar,

2. Ravindra Tripethi S/o sri S.C. Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil .Phoolpur Allahabad.

D Ram Bharat, $/o sirdhari Lsl, R/o Deogalpur, Post
Ma Mau Aime Dlstt Allahatad,

“e»+ Appid cant

Versus
5 Union of India, through Secretery Reilwzy Board,
Refi lMerg, New Delhi,
2, General Manager, Northern Reilway, Reilway Bhewan

(Baroda Houe) New Delhi. \

RNch

.... Respondents
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p 3. Chief Commercial Superiniendent. N. Rly RailBhawan
| (Baroda House) New Delhi.,

4, Divisional Railway Manager, Northern Railway,
D R.M¢~Office Nawab Yusuf Road, Allahabad.

5. Senlor Divisional Commercial Superlntendent N. Rly *
© D.Re.M. Office, Allzhabad, i

«+s Respondents

Sl Original Application no,352 of 1992

1. Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
: R/o Vill Nanhcopur, P.0O. Pahara, Distt. Mirzapur .

TiO. Original Application no. 450 of 1994.

l. Rajendra Kumar, s/o Sri F.N. Jaisawal, R/o 225
Gandhi Nagar, hutthlganj, Distt. Allahabad.

2. Remesh Chand, S/o sri Late Hari Lal, R/o 19/216
Luker Ganj, Dlstt Allaébad.

.. Applicants

Versus

1. The Union of India through the General Manager
N. Rly Baroda House, New Delhi.

29 Divisional Reailway Manager, N. Rly Allahabad.

3. Senior Divisional Commervial Superintendent, i

\
, e
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N. Rly, Allahabad.

«es Responder.ts

ll, Criginal ppplication no. 400 of 1994

1. Ram Niranjan singh, Afa 38 Yrs, S/c sri k.N. Singh
R/o 183-alopibagh, Allgheabead.

D Km., Shashi Srivastave, A/A 26 Yrs, D/o Sri V.N.
Srivastava, R/o 1 Dhinghwaes Khothi, alopibagh,
Allshabad.

3. Cinesh Kumar, a/a 3. Yrs, S$/o Sri G.S. lLel Srivastave

B/o Village & rost sindhore, Distt. Mirzepur,

e o ¢ ACpliCC—n'tS

versus .
1. Union Of India, through General |ianag-r, Northern
Rei lway, Railway BRoasrd, Rarode House. N. Delhi

o Chief pPersonnel Officer, N. Rly, Berode House.
““ew Delhi,

2% Divisional Reilway Manager, Northern Railway, Nawab
Yusuf Road, Allehabad.

4, Senior Divisional Commercial Superintendent
! N. Rly, allahabad,

«.+ Respondengs,

12, Original Applicetion no, 339 of 1334

1. Kadir Ahmed, S/o Sri Abdul Ghsfoor Khen, Afa 30 Yrs
R/o 182/K/1, A.D.A Colony Rajricpur Allshabad. '

2. Brijesh rrasad, S5/o Sri Nerain Prssad, Afe 26 Yrs,
/o 93-iatiysra Roadm aAlopibsgh A :tlanabad.

&S Kemle®h singh, s/o sri R.m Bsli sirgh, a/a 37 Vrs,
R/c 129 alopibagh, Allebabad.

4, Rajesh Kumar, S/o Narein presad, a/s 28 Yrs, R/o
544 Colonelgsnj, allahabead.

S Arun Kant Srivasave, S/® sr. M.P. Srivasteva,
aj/a 3% Yrs R/o Azad Square, +.mbach, Allahabad.

6. Km. Vibha sarswat, D/o S.K. sorswat, afe 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhabad.

7. Km. Abha sarswat, D/o S.R. Sarswat, afa 27 Yrs

\ e -7
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rn/c 133-3C, Lead Road, Railway Colony, Allshabad.

)
e

13.

1

doe

R/050-A Madhwapur 4llchabad.

2,

e e

Ravi Shemker Srivestava, S/o Sri Prem Kumer, l
A’a 26 Yrs, R/ 130-C/51-L Rajroop=pur, |
AlLl:nobaa.

e+ Apnlicents

VeI sus

Jnion of 1ndia through General Manegrr, N. Rly,
Railway Board, Baroda House, New Delhi.

i 8

Chief Personnel Cfficer, N, Rly Barocde House,
ivew Delhi,

Divisional Railway lienacer, N. Rly, A llehebad.

Senior Divisionsl Gommerciel Superintendent, N. Rly |
lsawab Yusuf Road, Allanabad. .

i
$
i
:
?
j
i
}

i
|
i
i

ees¢ Respondents

Criginel Application no. 397 of 1994

Piyush Kumar Dwivedi S/o K.K. Dwivedi, Afe 29 Yrs
R-mesh Saran S/s Hari §hcnker Lal, A /8 34 Yrs
R/o C-27/273-3, Indien Fress Colony Jagatganj,
Varanasi.,

Re jeev Kumer Srivastave, S/o P.M. lLal, a/a 30 Yrs
R/0 CK=-63/209=-4 Chcoti Piyarie Districi, Varesasi

Amulya Kumar Gupte, S/c sri N.K. Gupte, a/e 30 Yrs
R/o 17#& purana Katra, Allshabed.

Surendra Kumer S/o K. Lal a/a 30 Yrs, R/o Vill. &
Fost Halimpur, Distt. Veranasi.

Rakesh Behsii Srivasteve, S/o K.B. Srivastaeva,
Afa 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabad.

Priya Kant Srive:tave, S/0 Sri A.N. Lal, a/e 35 Yrs
R/o $=1/64-2G Chupe-Pur, Distt. Vererasi.

Fraveen Kumer 3/o sri :.prakash, 4/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, leerapur Basahiee,
Varanasi,

«es Applicants

Versus \\

Rt
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1. Union of India, through General Manager, N. Rly, .
Reilway Board, Beroda House. New Delhi, "

o Chief rersonnel Officer, Northern Reilway, Berode
House, New Delhi,

3. _Divisionel Railway Manager, Nortnern ‘Reilway, hdwab
Yusuf Road, Allahabad.

4, Senior Divisional Commerciel Superintendent !.. Rly
Naewab Yusuf Road, Allehabad,

..+ Respondenss,

14, O0Original A pplicetior ne. 1702 of G2

0 Ra jendra Prasad , Afa 24 Yrs, S/o Sri Kej Behadur }
singh, R/o Vill Khapeti, Post Knapatia, Distt
Allzhabad,

28 Dharam pal singh, A/S 32 Yrs, S/o L.R. singh, R/o
vill, Shambir Singh Pur (Saw&an) P.O. Aurei,
Distt. Veranasi. v

3. Mahesh Presad, A/a 35 Yrs, S/o 5ri Kemji Prased '
R/o iiohalls ; ersurampur, Post Mughslsarai, DBistt
Varanasi.

4, Munnia Lcl, A/a 29 Yrs, S/c Sri Cheddi Rém R/o
@@ Vvill Chandhasi (Khusweha Besti) Post Chandhasi,
Mugalszria. Distt. Varanasi,

oe. Applicants

Vers us

Lo Union of India, through General Mancger, N. Rly
Baroda House, New Delhi,

2 Chief Commercial Superintendent, N. Rly, Baroda
House, New Declhi,

S Divisional Reilway Monager, N. Rly Nawab Yusuf Road,
Allahcbad.

4, Senior Di v1=1onal Commercial %upe“lntenaert DRM

Office, Allahabud

..+ liezpondents

15, oOriginal A oplication no. 1227 of 1993

1. Lal Bahadur, s/o sri Jhanra, a/a 28 Yrs, R/o vill

AN -9
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Bhawarohi, P.O. Sindhaur, Distt. Mirzapur

2. Kishorilal, s/o Jhanna, Afa 32 Yrs R/o Vill. Bhewaroh!
P.0. 3indhaur, District Mirzapur.

3. ‘Horilel, $/o Jhanna, a4fe 30 Yrs, K/o Vill Bhawarchi,
P.0O. sindheur, Disti. Mirzes :ur,

—4s—Dinesh Prasad, S/o Sri Shvnath Prasad, A /e 32 Yrs
R/o Vill & P.Q. Baraini, Distt. Mirzs ur

55 Ram Subhag, 5/o0 Sri D. singh, A /& 27 Yrs, R/o
vill Murahuan, p.0. Shikarganj Distt. Varanasi.

cr Sunil Kumar, S/o sri BRansni Lal a/a 31 Yeres
r/o B.P. 285 Kevi Nagar Colony, Neer Keii Maa@ir
Mughalsarei, ‘arsnasi.

e o s .["Lp-) li cd nts .

Versus

1. Jnion of India through General Manager, N. Kly Rail=-
way Board Baroea House. New Delni

2. Chief rersonnel Officer, N. Rly Baroda House, New

Delhi.

3 Divisional Ruilway Maneiser, Northern Railway,
Nawab Yusuf Road, A llaliab-c.

. Senior pDivisionel Commercial Superintendent

. Rly, Navao Yusuf Road, Allahabad.

.. Respondents

16. Original Agpliceticon no, 873 of 1993

1, Santosh Kumar Dwivedi, S/o Late Sri R.M. Dwivedi
/o Vill & Post Sindthora, District Mirzapur

2 Regndhir <ingh, S/o S.N. Singh, r/o vill Sultanpur,
P.O. Makhmep ur Distt. iau,

2% Virendra Ssingh, s/osri S. singh , r/o vill Rampur
Post RampurDhamave Ditt. allehsbad.

£ Jitendra Bshadur singh, s/o sri A.Singh, r/o
vill and Fost Rampuar Dhamava, Bistt. Allchabad.

5. Ran Vijai singh, s/o B.K. Singh, r/o vill & po:t E
Hempur Dhameva, Bistt Allehabad, r
6. Vinay Kunar singh,s/o sii [ishesh $ingh a/é 22 Years | 5

r/o vill ¢ post Rewmpur, Dhamava, Distt. Aallahabad. '
! + ’ ’ }

7. Bodha singn, s/o s:i R. Bahadur, r/o vill chadpur,

Qvéh/ 72 %

J i
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post Bhiteura, Distt. Fatehpur.

8. nam Kripal singh s/o sri A . Singh, R/o Vill Sahimeyus,
post Bhitsure, Distt. Fatehpur.

21 Kunwar Rajendra Sinoh, S/c sri J.B. Singh, #/o
Badi liadari, Fost Siswen, Distt. Allahabkad.

10, Réghvendra Pratap Singh, S/o sri V.singh r/o vill
Churiyani, post churiyeni Distt. Fatehpur.

ll. s.C. Mishra, S/o R.S. Mishra, r/o vill Jathi post
Mahidcinpur, Distt. Allehabad.

12, ‘Hardwsr, S/o Ram Singh, r/c vill and pPost Kaunia
Distt. Azamgarh.

13. Ajai Kumer Srivaestava, S/o sri (Late) saheb Lal
srivasteve, r/o Vill & post Sindthora, Bitt.
Mirxa; ur. b

l4. aAnent Fathak, S/o S.N. Pathek, r/o B-24 G.T.=E.
Karelli Allehaebad,

15. Kunwsr Surendra Sinch, s/o J.B. singh r/o Vill
Beli Madari, post Siswan, Distt Allahabad.

16, Ramesh singh, sf/o M. Singh, r/o vill and post Rampur |
Dhamava, Distt A :lahekbad.

!

17. S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga ‘‘agar
Colony Varanasi.

18, Hishemuddin, S/o sri Sahauddin, r/o 537=-A Shanshyam
Nagar Colony Allahcbad.

«e. Applicants

Vers us

l. Jnion of Indie, through senercl Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi,

2. Chief rersonnel Ofiicer, Northern Railway, Barode
House, MNew Delhi,

<5 Divisicnal Railway jian.ger, Northern kailway,
Nawab Yusuf Road, Allshabad.

4, Senior Divisionel Commerciel Superintendent,
Noethern Railway Allahcbad,

... Respondents

\ ,

R




S

()
Originel A pplication no. 779 of 1993

itahesh Kumar, S/o sri H. Lal, r/c New Lasker Lline,

burana Baihrsne, Allshabac,

es« Applicants

Versus

The wnion of Indie through the General Menager,

nortnern Railway, Bsrods House, New Delhi.

The Divisional Railway Manager, horthern Ralilway

Allahsbac.

Trne Senior Divisional Commercial Superintendent
Northern Reilway allcnabad.

The senior Divisional perscnal Officer, N. Riy
Allahgbad.

The Senier Divisional Accounts Officer, N. Rly Allshal

..+ Respondents

Criginsl Applcation no.746 of 1993

Samarnath Singh S/o Salik Ram &/o vill Kureh-Khurd,

P.0O. Mugalsarai Distt jiugalsarai.

Om prekas’ Sharma, S/o Late Sri puttoo Lal Sharme

@fa r/o vill parshurampur (sikatia) F.O.
Mugalsarai, Pistt Mugsalasria,

es+ Applicents

Ver sus

Union of India, through General Manajer N. Rly
Railway Board, Baroda House. ‘*ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi.

Divisional cilway Manager N. Rly Allshabad.

Senior Divisional Commercial Superintendent, N. Rly

Allahabad.

. ++ Respondents

Original Applicaetion no. 530 of 1993

Ramesh Chandra, S/o Sri R. Chasrap,r/o vill

Umarganj P.S. Raipur, Tehsi Machlishahr, District

Jaunpur. \
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satya prakash, s/o adhya, a/e 30 yrs r/s vill
Rempur Sawai, P.Q. Rejupur, Tehsil Maechlishahr
Distt. Jaunpur.

Jemuna frraséd, s/o Srinsth r/o Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

'.n

ri Ram singh s/o sri Murali, afa 29 yrs r/o
Vill Behdaul Khurd, P.O. Surwen Misirp ur,
Tehsil pPatti Dlstt. Pratapgerh,

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishghr Distt Jaunpur.

Laxmen sirgh, S/o svi jurali, r/o wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil pPatti
Distt Pragpgarh.

Gir je Shankar, S/o sri Chhute Lzl A /a 31 yrs
r/c vill Vanbirpur, P.O. Reipur, Tehsil Machlishahr
Distt. Jaunpur.

Rajerndra Fraesad, S/o sri Ram Lal, r/cUmarganj
P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

Arrit Lal, S/o sri nath rgc¢ villUmarganj P.O.
Raipur, Teksil Machlishahr District Jeunpur.

Hira *“al, spo Sri Ram hath, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt. Jaunpur. H

... Apnlicangs

Versus

|
Unicn of Indis through General Mandcer, Northern m
Reilway Railway Board, Barods House, New Delhi. f

Chief Perscnnel Of ficer, Northern Railway, Rarods
House, !'ew Delhi. i

Divi§ionsl Ra¢lma/ ‘anager, N, Rly Nawab Yusuf
Racd dll, 180 d,

All ha sad,

« . Respondents

O

Criginal Application no, 479 of 1993

shiv Shenker, S/o Rem Lakhen, r/o vill RBehdaul Khurd
iost Gaura Distt. [Fra&p vcrr

Heri Shanker, S/o sri Chottey Lal, r/o vill Bamvirpur ;
post Rampur, Distt Jeunpur. '

Ram Bshadur, s/o sr. Mchan Lal, rfo Purani Bardahi
Bazar, Post liukundaseganj, Tehsil patti, Distt.
Prat<poarh, \
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- 4, Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhen
Misirpur, Post Suvansa, Tehsil patti. Ditt Pratapgarh,.

S Vibha Shenker, S/o sri Chottey Lal rfo vill
Eanveerpur, Post Rompur pistt Jaunpur.

6. Rem Khelewan, 5/o0 sri Kandhai. r/o vill Sawai Rampur
rost serai Bika, Distt. Jsunpur.

7. Fam Dahadur, S/c sri Rem Abhilesh, r/p wvill
pue Kharagrai, Post Suvnasa, Distt. Pratapgarh.

gl Ramshonker, S§/o sri Chottey Lsl, r/o Banveerpur,
post Ramyour Distt. -8aunjur,

~

e Lalji, Spo sri Matapher, m/o vill Meerpur, post
Madhupur, Bistt. Jaunpur.

10, “Shesh Nath, s/o sri Mate Saran , r/p vill & Post b
Sileudhi, Distt. Freta,garh,

ese Ap:ilicant

Vers us : ) |

i Jnicn of India through Genreral [ianeger, N. Kly ERailwey
Board Bafoda House, New Delhi.

A Chief Perosnnal Ufficer, Northern Rail@ay, Barode i

House, New Delhi. -

3. Divisional Reilway, Manager, Northern Rallway
Allahabead.

4, Senicr Divisional Commerciel Superintendent

Northern Railway A llahebad.

e+« Respcndents

2. Original apclicaticn no, 416 of 1923

L Kishen singh, S/o sri Ram Nagina Sin:h r/o
Joyard Qolony Qr. no., 702=C, iugalsarai, Distt.
varanesi.

2. Ramesh, S/o0 sri Ramji r/o vill & P.O, .Farshuramp ur
sibtien post Mugalsaerai, Distt. Varanasi.

< Ashok Kumar Fandey, s/o sri Balmiky randey r/o
Sibtien, Parshurampur, FP.O. Mugalsaérai, Alinauar
Distt. V.rcnasi,

4. Prem Kumar Srivastave, S5/0 sri 3.W. Srivasteve,
r/o Loco Colony Qr., no. 128-K Mugslsaraj Distt
Varenasi. :

B Dilip Kumar Sinha, s/o sri Deep Nzrein Lal,
R/o Harur Colony (r. no. 694-A iugalserai, Distt.
Varanesi.

\ ... Applicants

X% L
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Versus

e Union of India through General Manager, N. Rly
Railway Board, Barocds House, New D-lhi.

2., Chief Personnel Officer, Northern Railway, Barodea
' House, New Delhi,

2 Divisional Railway Manauer, Northern Railway
Allahahad,
4, Serior Divisional Commercial Superintendent, Neorthern

Reillway, Nawab Yusuf Road, Allshabed.

. ++ Rhespondents

29, Original Applicaetion no. 1006 of 1992

il santosh Kumar s/o sri B.G. Sherma, r/o 146-4 Loco
colony aligarh.

ss» Applicant

Versus

Lo Union of India through the ienersl Maniger, N. Rly
Baroda House, New Delhi.

n Divisional Railway Managér, N. Rly Allahabad. §
3 Seriior Divisional Commercial Superintendent, N. Rty i
- Allshabad. f
«e+ Respondents ;

Yy

<6* oOriginal A pplicetion no, 1303/92

i gushil Kumar Pandey, s/c¢ Ft.k.N. Pandey, li/o
60 Bhendari Sttion Rd. Jjaunpur.

2 smi, Jyoti Saxens, W/ o Sri K. Sexena, 99/303, Sisamau
adha Ghauraha, Kaonpur.

ess Applicsants,
Vers us
1. Union of India through General pManager, N. Rly
Baroda House, New Delhi.

2 The Divisional Railway Maeneger, Northern Railwey

\
['WANS - is

3
|
i
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Alllehabad.

The srnicr Divisicnal Commerciel Supdt. N. Rly
DRM Office. allahabad,

.+ . Respondents

Original Applicatiorn no. 1715/92 | |

Indu prabhe pander, w/o sri B.N. Pandey, r/o
94/1A Galle Bazar Tilhergenj. allahabac,

SHIt s s Hi??S,‘h/O sri O.p Mishra, r/o
62. Bhandari staifion Road, Jaunpur. »

oo Applicant

Vers us

Union of India through General Menager, N, Rly @
Borada House, New Delhi, Z

Divisional Railway Manuger, N. Kly A llehebad. B

Senior Divisionsl Commercicl Supdt. N. Rly DR
Office , Allehabacd.

..+ Respondents

Original Applicetion no. 133/93 |

Kripa Shenkar, S/o sri V. Nabh, Vill Kata-ka-pura ;
F.O. Rem Nagar, Distt. Alleahabad !

Jmesh Chendra, s/o sri 5. Prased, R/o Vill Tikari
P.O. Bhemni Hiter, Distt. Allehanead.

«ss Applicants

\'ersus

Jdrion of indie through General lienager N. Kly
Baroda House, New Delhi,

Divisional Railway jianager, N. Rly, Allahebad

5r. Divisional Commerciel Superintendent, N. R1ly

\\ ... Respondents

Rt

DR Office Allzhabad.




20.
l.
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Original Ap:.lication no, 514/93

Sri Krishne hand Pathak, S/o sri T. Pathak, r/o
vill., ameon, P.0O. Sahibganj, Distt. Varanasi

2,  Subit De; S/o S.K. De, /o Uma Kutir, Station

2%.

2%,

Road, Jaunpur,

«.. ADplicant

Versus

Jrion of India through General ianager N. Rly
3aroda House, New Delhi.,

Divisionral Railway Manager, N. Rly, allahabad.

Sr. Divisicnal superinfendent Commercial N, Rly
DRI Office, Allahabad.

««+ Respondents

Criginal pppliceion no, 777/93

Satya prakash Mishra, s/o sri R.S. Mishra, R/o
A/3, 176 Krishna Nagar, Keedoanj, Allahabad.

«e+. Applicant

Versus

Jnion Of India through Gereral }lanager, N. Rly
Baroda House New Delhi.

The Divisional Railway Manecer, N. Rly A llehabad.

Sr.Divisional Commercial swmperintendent , N. Rly
DRM Office Allahabad.

s+ Res,oOncents

Originel A ppliceion nc., 457/93

Shechi Kumar nishre, S/o R.A. Mishra, r/o Vvill

Ghatwa ; ost Karchana, P.s. Karchana, Distt allatiabed. | @

Fresent Address 134-= Tula Rem Begh A llchabad.

Ra'endra prasad Ms$hsra, s/o sri D.P. Mishra
Vill Kasidahan, Post Netheipur , Dilstt. Varanasi

Ancop Singh, §/o sri S.p. Sirgh, R/o Vill, and P.O.
hem ‘“*ggar Bhojpur, P.S. Antoo, Distt. Pratapgarh.

e v r’«\pr)l‘.CJT.S

\

Versus wap = 17
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1.
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Jnion of india through General Menager, No.Rly
Barcde House, New Delhi.

Divisicnal Railway ‘Manager, N. Rly Allahabac.

senior Divisipnal Commercial Superintendent N. rly

Allahabad.

senior pivisional personnal Officer, rorthepn
Railway Allahabad.

SE RO pivisional Acccunts Officer N. Rly
Allabhabed.

... Respcndents

originsl Application no. 1028/93

Rajesh Kumar Tripethi, g/o Sri R. Tripathi
R/0 354/7/1, jayantipur, Dhumapgang Allshebad.

... Applicant

Ve rs us

jnion of Indisa through seneral ienagei N. Kly
naroda House, N. pelhi. ‘

pDivisional Railway ranager, N. Rly Allahcbade

Senior pivisional commercial Mansger, N. Rly
DRM. Oftice Allehabad.

... Respondents

Ooriginal Application no. 1245 /93

shiv prakash Dubey, s/o S.D. Dwivedi, r/o Vill.

MNawapura (kakraha) P.O. Fatehpur, Distt. ilau.

... Applicant

Versus

Jnion of India through General lMgnager N. =ly
Baroda House. New De lhi.

pivisional Railway Manager, N. Raly Allehabad.

genior pivisional Comunercial Menager, N. Rly
Allahabad.
\\ ... Respondents

e ;

e

i

I————— L
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39. Original Application no. 1362/92
e Pawan Kumar Psndey, S/o Sri S.S. Fandey, R/o 161/5
A, Azad Negar, South Melaka, Allaehabad.

2 Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o
vill./pP.O. Kaju, Allahabad.

.o+ Apolicant

Vers us

i Union of India through General iianager N. Rly
Barods House., New Pelhi.

2. Divisional R&ilway Vensger, N. Rly Allzhabad.

3. Sr. .Divisional Ccmmercial, Superintendent N, Rly
A llahabad.

«+« PRespondents

{;;81, Original Application no., 1511/92

Suresh Kum r Srivags#ava, S/o Sri R.K.L. Srivaestava
r/o 36A/60, Judhwal, Tilharganj Allahabad.

e Applicsant

Vers us

l. The Union of Indis through General jManage p, Rly
Baroda House. New Delhi, ’

25 Divisional Reilway Menager, N. Rly Alle p; p.o.

(OV]
°

Sr. Divisiorial Gommercial Supdt. N. Rly ] nM Office
Allahabd. ‘

-+« 1€S 5¢ pdents

32. Criginal ppplication nc, 1609/92

1e sharda Babu, S/o Ghessit Lal, R/o ) g5 nakhas Kona
Allishabad., ! : ’

2, ﬁiigiagggad, S/o sri Abrar Ahma 3., r/o 553 sttarsuiya,

‘s 0 e Applicaﬂt
Versus \\

. 19
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Union of 1lndia though General Managei M. Rly
Allahabad.

Divisional Failway Manager, M. kly Allehabad.

Sr. Divisional Ccmmercial Supdt. N. Rly A llahabad.

.+« Respondents

OCriginal applicstion no. 1628/92

Vijai Kumer Sinha, S/o sri D.N. Lel, r/o Hapar
Colcny Cr. no, 694-A jiughalsarai,

sunil Kumer Sinha, s/o sri.V.N. Lel, R/o Qr. no.
603=B Hapur Colony Mugalcarai.

Narayan Dutt Dubey, S/o late sri K.D, Dubey, r/o
131=-3H, First Avenue, Reilway Colony, Smith Road
Allanabad.

«e+ Applicents

Vers us
Union of Indig, thrcugh General Manager, N. Rly
Barcde House. New D=lhi.

Chief Commerciel Superintendent, N. Rly Baroda House
New Delhi, ' ’

Divisional Railvay Remanger, N. Rly allehabead.

Sr. Divisional Conmmercial Supdt. N. Rly Allohabad.

« +» Respcndents

Original Applicction no. 1663/92

Mithl:sh Kumar Mishre, 5/o Sri H,R. Mishra
r/p 41-C Baghambari Koed, Tilek Nagar, Allanabad.

Sharacd Dhyani, s/o Late sri G.P. Dheyeni, r/c
C/o G.P. Dhayani, Prayag Sengit semiti, 12-C Kamle
Nohru Road, Allehabac.

Ramji Verme, S/o sri K,N. Verma r/o House no.
3y 5 4= - = =~ ’ - 1 o~ s Nl
173/B keilwsy Colony no., 1 subedarganj, Allahabac.

® e o ‘-',ppli CantS

\
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Versus
S Union of Indie through General Manscer, N. Rly
Baroda H use, New Delhi.

24 Chief Commertrcial Superintendent, N. Rly Baroda
House New Belhi,

3, Divisional Railwsy Maneger N. Rly allahabad. — =

4, Sr. Divisionel Commercial supdt. N. Rly aAllahabad.

«+w BOsSpoRdents.

36. QOriginsal 4pplication no. 1773/92

l. vinod KU:’T;I S/C Srl R.\'. Ram, r/O C —'757, GTB Kagar
Kereli Allshabad.

T Virendre Kumar. S/o0 Sri R.S. Ram R/o 23/B/76/C/
+-1003, allepur, Allehsbad.

5. ' Sanjay-Kumar Srivastavae, S/o0 Sri R.F. Srivestava - . . _
r/o 143B/5A, Chszkia, P.O. GIB Neger, Allshabad, - -—— —iiE

«+» Applicants.

Versus
s Jnicn of Indie through General jManager, N. Aly
New Telhi,
29 The Civisional Reilwey Meneger, N. Kly Allshabad.
Se Sr. Bivisicnrnal Comml., Supdt. Northern Railway

DRI Office Allcehabad.

... nespondantis

3%. OQOriginal A pplicetion no, 1821/92

ls Sudhir Kumcr /Sfo sri Hridaya Nerein south of Jantia
Road, “ew Yar, Distt. pPatna, pPresent Address,
101 Anend Bagh Old Baiharsna Allshcbed.

.o+ Applicaent

\

Vers us QG)V

=

e S

e IR ct R
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37.
1

Jnion

Jrion-of Indie through the

/] 21 [/

cf 1ndie through Gneral jianager, N. Rly

Baroda House, New Delhi,

Divisioral Railway Manceger, N.Rly Allahebed,

Sr. Divisiongsl Commercisl supdt.N. nly Allehabed.

Sr, Divisicnel Fersonnel Officer N Rly Allshabad.

Sr. Divisional .Accounts Officer, N. Rly Allahabead.

e o Hespondents

Original applicetion no. 1822/92

s/o sri G.F. Srivastava, r/o 101,

Baiharena Allahabed

Arun Kumer,
Ole

oo Ap,,\licant

Vers us

General Manager, N. Rly

Barode House. Allchewvad.

Divisiorial Railwey Ilanager, N. Rly allshabad.

3r. Dvisionel Commercial Supdt. N, Rly. allahabed.
Se. Divisional Personnal Officer, N. sly Allchabed.

Sr. Divisicnal Account- ficer, N. Rly aAllahabad.

.+ Respondents
Original Applicsiton no. 1825/92
virendra Pretap singh, s/o R. Singh, R/o ltursehen,

Post Shikarganj, Distt. Varaenasi.

5/0 S1i R.B. Singh, R/o
/aranasi.

Virendre Bahadur 3inch,
vill Frempur, Fost Chakia, Distt.

s/o sri lalji, R/o Vvill nMurahen, Post
Varenasi.

Mohan Prased,
Shikerganj, Bistt.

R/o Vill
Vaéranasi,

5/o sri R. luret, r/o
han, post suib~1gcn3, Bistt. varanasi.

Surendra  retep Ssingh, S/o
Prem, urbPost chakia, Distt.

Yadev, S/0 sri B.R. Yadav,
FPost Shikargenj, Distt.

Ra)

I_L
1iraghan,

1

-~
'\ -
i~ (<

Krishne Muorari, Sinc
vill Murs
sri R.B. Singh, R/o Vill
\,ara ngisi .

\%\

2.2

e
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Vers us

I Jnion of 1ndia ihrcugh General jvaneger, N. Rly
Baroda House MNew Delhi.

- 2. Chief Commercial Superintendent, N. Rly Raroda
_— . - House New Delhi.
S Divisional Kailwey ianager, N. Rly Allehébzd.
4. Sr. Divisior.al Cormercial Superintencdent ,

Ne Rly, Allzhabad.

«es Responcents

40. Originsl Applicetion no. 1231/92

—_— - i. —aAlok Kuwar,Sinhe, s/o sri s.p. sinha, rfo 233, )
01ld Bairshana, allehabad. :
| 2es=—ajai-srivestave, S/0.Sri Om prekesh, r/o 86/51
' K¥15=pends Bhawapur, Himmaigeng,; A llahsbed. - — ..©
i eos Api:licants
o = Versus
1. Union of India through:ienersl [ianeger, N. Rly
Baroda House, New D- ilhi.
2 Divisional Rai lway Maneger, N. Rly allahsbed.
2 Sr. Divisional Commercial Supdt. N. Rly A llahabad.

ee+ Respondents

43. Original Application no. 333/92

e Shwetank Verma, ~/o sri B.P Verma, r/o 25, Ghas ki
Setti, Khuidabad. Allahabacd.

«e« Applicent

Versuds
1 Jnion of lnida through General Masnager N, kly
Daroda iiouse, New Delni,
Do Genersl Vensger, N. Rly, Railway Bhawan (Baroda
House), Now Delhi, '\
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< Chief Commercial Supdt. N. Rly, Rail Bhawan,
Bearoda House, New Delhi.

4, Divisional Reilway Mena.er, N. Rly, DRM Cffice
Allshabad. .

w

Sr. Divisional .Commercial Supdt. N. hly, Allahabad.

... nrespondents

49, Criginal Apclication no. 643/94

e shiv payal pandey, ¢f/o Late Sri Pi. Krishan Pandey
r/o Block no.27/10, Laktour Colony, Naini Allahabad.

oo Applicant

Versus

The Union of Inida through ueneral Manager ~N. aly
aroda House, hew Délr s et

wisionsl- Raﬂmyéﬁg_ =

35 Sr. D1v151oncl uomme1c1ai Lanage » No Rly Allahabgg:ﬁ"ﬁ'

.+ + Repsondents

43, Original Applicction no, 61/94

1. Santosh Kumsr Sinha, s/o L.J. Sinha, a/a 32 Yrs.
r/o Vill Kanharpur, F.J. Khardan, Distt. Varanasi.

ee. Applicant

Versus
it Jnion of 1ndie through 3eneral lisnager, N. Rly,
Baroda House, New Delhi.
2 Chief Commercial Supdt. N. Rly Beroda louse,
New Dehi,
3 Divisional Railway Manager, N. Rly, Allshacad.

4. Sr., Divisional Commercial Supdt. DRM Office
Allehabad.

.+« Respondents

\
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original Applicetion ne, 394/93

Anand singh, $/o Sri S.L. Singh, r/o 524-4, Traffic
Colony 4lleshabed.

Raj Kumer Singh, S/D Sri i. Dayel singh, r/o 5-
il.Gs NMera, Allahakad,

el Prakash singh, S/o sIi M.D."Bingh, T/o O i.G.

";arg, Hllc halbad.
Santosh Kumsr Singh, S/o Sri M.D. Singh, r/o 5= M.G.
Marg Allkhaed.

Ba

(2F]
H
m
’.—l
(3}

Se.X. 3ingh, s/0 N.B. Ssinah, rfc 13,/3 K
Zoalony, Alldhabad,

84

.T‘«_‘Z;, Re‘td.

Jmesh Fretap 51”L“, s/c sri K. ing
2g cpgaIh.

Prircipal P+B. Inter Coll

Singh, r/o vill,
Fratapgarh.

sunil Kumar singh, S/0 sri J.
Gujeria, rost rayadeeh, Dist

r+ (ds)]
.

V.Ani‘ Kunar Sinch, S/o sri R.P. 3ingh, r/o Vill.
'qujarld, POst Urayddeeha, Distt.~Pratapcarh.

fbhgfﬁ Wadhlkarl,gs/o 5I;fﬁ;‘4_adha<ar1J z/ow”:f

095—5 Loco Colcny Allanabsd.

Late
,urll kurar Bsrua, S/o sri/J.C. Berus, r/o 89 R.N.
Nager All:zhebad.

fdajai Kumar Srivastavs, S/o sri R.3.L. Srivesteava,
r/o 152 Balua Ghat, allahabed.

vukesh Kumer Srivastavae, S$/o sri d.S. Srivastavs,
R/o 128 Matiyare Road, Allahabe-.

s+ Applicants.

WA IS

Jﬂion of india, thrcugh General hKanager, N. Rly
ngi lwey Boad, Eerods House. New Delhi.

Chief Personnal Officer, N. Rly Bazrcday House,
MNew Ddhi.
Divisicnal Railway !aneger, M. Kly allahabad.

Shabis Dlvisional Commercial supdt., N. Hly

ese n€spondents

Original Applicaetion no, 633/92

Ramji, s/o Late Sri LalsRam, r/o 6lA/i Teliargani,
Allahebad.
\ «e. Apolicant

Qgé\/ .25
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°

4%,

Versus

Union of India, ihrough General Mansuer, N. Kly
Berods House, Mew Delhi.

The Divisicnal Railw:zy Menager, N. Lily., allanabed.

Sr..Divisional Commercial Supdi. N. Rly Allahabead.

e+ Respondents

Original Application no. 706/32

Dipek Kumar singh, 5/¢ sri (Lete) B. Sinagn, r/o
1B/8A Bhanghembri Road, allepur, allshabad.

Akbter Naim Siddique, S/o sri N.U. Sideique, r/o
174 New Mehdori Colony, Alleahgbad.

Mohd. Keleem, 3/0 sri Amir Uddin, r/c vill patulki,
P.0O. Kanehti Distt. Allahabad.

Dilip KBumsr, s/o Sri A.P. Srivastsve, Rfo 9 Elgin
Road, Civil Lines, Allshgbad,

Km. Shashi Sriwastave, D/o Sri L.N. Srivasteve,
r/o 347, L1G Govindpur Colony, Allshccad.

Suresh Pratap singh, s/o Sri Rem Nesh Singh, r/o
Vill Chand Kemaniya, F.O. Khutj P.S. Khera, LCistt.
Allahabad.

cos Applicant

Versus

Jnicn of Incie through Secetory, Railvey Boerd,
Rafi Merqg, New Delhi,

Genereal lianager, N. Kly Reilway Bnawan, (Barode
House) *‘ew Ddhi.

Chief Commercisl Supd. N. LRly Rai.iway Bhawan
(Barode House) Allahatrad.

Divisional Railway Mamager, N. Rly, allahaebad.

Sr. Divisional Commerciel Supdt. N. kly, DoM
Office, Allahakad,

.e. iespondents

Criginal spplication no. 648/92

\
Rl
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Ran Murtec, S/o Mewa Lel, r/o 71 A Dale Allapur,
Allahakac.

.o Abplicants

Vers us

inicn of Indie through Gemeral ‘ansger, N. Rly
Barocde House, New Delhi.

Divisional Railwey !laeneger, N. hly Allechaced.

Senior Divisional Commercial Supdt. N. Rly allehaba .,

.+ - Respondents

Original A pplication no. 731/92

Rei Kumar “#ishra, sfo sri K.K. Mishra, r/p
26/10, shiv Kuiti, Kricel Bhawan, Allanabad.

Frenk ..ichard !lenesse, S/c Sri M.R. Menesse,
S4/37, Cld lLiumfordgenj, Allehabad,
i

! ee. AP.-licant.
i

Versus

BTy Ty

s , th rough Generel lMenacer, N. Rly
Reil 3hawan, 3z2rocs. iiouse, New Delhi.

pivisional Paeilway liéneger, N. Rly DRM Office,
Allcnabec.

Sénicr Divisioral Commercial supdt., DRM Office,
Nawab Yusuf Road, Allcheiac.
% ' . s+ Respondents

Criginal A pplicstion nc, 736/92

Frakash Chasndra, rFangey, S/o M.D. Pandey,r/o
Vill & Post Dubawal, Distt. Allehakad.

o+ Applicant

VVersus

Jnion of Indie, throuh Secretary, Railway Roard,
New De lni.

seneral [lanager, N. nly Reilway Bhavwan (Baroda
House) lew Delhi., \‘

i i
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S L

Chief Commercial Supdt. N. .kRlyRaeilwey Board,
New Del:ii,

Divisional Reailway Naneser, No, Bly DR Ofiice
Allchotied.

Sr. Divisicnal Commercial Supdt. N. Rly, DRV
Allahebad.

. +. nespondents

Criginal spplication no. 380/92

Gulab 7iem, $fo Ram paur, r/o vill. senepur, P.O.
F.C. Sencpur, Disti, Jaun.uzr,

«ws Applicarit.

Ve rsus

Jnicen of Indlie through senerel jlanacer, N. aly
Baroda House. i'ew Pelhi, |

Divisiconel Railway tianeger, N. | ly, Allshabad.

St, Divisional Co merciel supdt. N. Rly, DRM
uf fice, allchabad.

son e Sgon:fc-n‘ts

originael applicetion no. 961/92

Durgesh ;:eni Lishra, S/o sri C.Pp. ‘ishra, R/o
433-¢L Kydganj, Alliahshad.

Fermeshwar Presad Trivedi, s/o Sri R.K. Trivecdi
r/o 116-4 Bahadurganj, Thakur Din Kz Hsthae,
Distt. A llahcbad.

viehdnra Prasad Mishra, s/c¢ sri K.p. Mishra, r/o
577~-4 Nail PRasti, Neta Nagaer, Distt. &llahabad.

ee+ Applicent.

Versus
Jnion cf 1India throuoh Ceneral lManeger N. Rly
Baroda House, l.ew Deihi,

Chief Commercial Supdt.,N. Rly RBeroda House, New
D=lhi.

Divisicnel KHaillway lianager, N. Rly Allahakad.
Senicr Divisionsl Commercial Supdt. CRM Office,

No Rly Allsn
ALy Allshabad . '\ Re-pondents

%\, e 0 o uhzg
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5@, COCriginel Application no, 367792

l. Cinesh Frased Fendey, S/c sri R.N. Fandey, r/o
vill. Belwan, P.O. Fahara, Distt. ifirzepur,

“ ee. H#Applicant

Versus

le ]nl on

of India through General lianager N, Rly
MNew Delh

1.

2, Divisional Reilwey {i@ansger, No. nly allshabacd.
35 Sr, Divisicnel Commercial Supdt. N. Rly Allshabad,

ees Recsponcents

3. Ofiginal Apulicetion no. 1203/92

1. K:ﬁshna Lal 5/0 sri G. Séhei, rfo 12/14 i.G. Lerg,
G.G.I.C. Conp curnd, Allchsabad.

o5 lnahendre sirgh s/o sri J. Singh, r/o 2/85, Rame Nand

lvagar, natiyere Road, Alliaspur, Allshebad,

3. Hari Shanker sinph, s/o sri Rem Autar singh, r/o
2/45, Rame hand i.agar, jiatiyara Road, Allahebad,
4, Tej Lahadur Ram, S/o Sri Dal Singer Kam, R/o

87=-1/2=C, Baghsembari Rcad, allapur, Allshabad.

Be ¥ogendra Neth,s/o sri Dudh Nath, r/c 535, Colonel
Allcehebad,

&

s ses Ap-ticHdngs,
VVers us
1, Union of India through General Mansger, M. Rly

Beroda House, Mew Delhi,

2% Divisinal Reilvey manaser, Northern Reilwey,
Allchabad.
3. Sr, Divisicnal Commercial Supdt., N. Rly allshabad

ces NES CRUcnhts

\

.. 29
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uriginal aopplic.tion no,1207/9C

Suresh Chandre supta, B/c $ii Keja Rem Gupia,
r/fo 2°/3, New Hewa Bullding, Leader RosO,
cilaticlbad,
Pertho s5a1rthi Dobdar, s,9 si1l nh.K. Dobdar, 294, jskucl
pur, sallcucbec,

Versus

Jnion ef indie thr ugh Seneral jshns er, I, Kly,
el oda 1ouse, iv. Belhi.

Divisionel Reldwey Lallaterl, [.. .1y Allchsgbad,

5T, Divis:ensl Commercial saedt. . Bly aAllshabed.

Jrigianal A piliceiion no, 1345/92

i (rate) ;iunni Lal

Krishenakant Srivastava, 3/0 5
ér, Bhardws) Puram

Srivastave, r/o0 namna enz hdg
Allehabad.

r
T

smt, Jsna .eni 5rivasioc®a, /o Sri D.C. s5rivastevs
/ - : = 3 e =
r/c 520KL Kydganrj, Allehcoac,

Ghen Sayawm singh, 5/0 >ri s.H. singn, R/c vill haraye

npur, pPost Shivgarh, Distt. Allahabed,.

Brijesh Kumar Penda&y, S/o sri S.X. Fanday,

r/o 46, Kinche Rei enve Prasad, Lalviye Mager,
Ail ahapad.

e e 0 hp'{' ll Ca n'ts

\Versus

Jri:n cof india thro:gh 3Serneral lLanager, N. Rly
Raroda House, New De lhi,

Divisiorel Railway ianaje:r, M. iily, aAllchabad.
Sr, Diviscionel Comuerciel su.dt. N. Rly, Allanabad.

\ oee Responcents
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Original Applicetion no., 1344/92

Vinod Kumar Srivsstava, S/o sri R.P Srivesteva,
r/o 751, ‘uir Koad, R#ejapui, allehauad.

... Applicant

Verc<us

Jnion of 1ndia throujgn General ;lanager, N. Rly
Earcde Houise, Mew Dclhi,

Divisi ona: Railway enager, !.. Rly, 4 llchabad,

™

. 2 S . . . S
Sr. Divsional Commerciel Supdt., N. *'iy Atleha

... lesgonders

Original Asnlizaton no, 1230/92

~

S.ii. Imamuddin, S/o Sri S.H. iman

. = #
-2 A3 N ©
ot iy "A/
1 e

A i (e] I
731/0, Ghenshyem®izager, Reilwev Cclony, A llchsbad. i

Dheerendra lath Saxena, s/c 3ri
R/0 46=21=4/7 Renan Xe Pura,

Decna hhath Suxena
i ,:‘il&:habad g

(O
=
(o9
D D
3
0
Q
]
QL q
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Vers us

Jnion of india through Generel Maneger, N, &ly
zsroda House, MNew Delhi,

Divisional Railay iseneger, N. aly Allenabad.

Sr, Divisionel Commercial Superintendert, M. Rly
Allsrebad,

Uriginal A pulicat:on ne. 1239/92

Frem Shenker, 5/0 5r
Danda, Himaistgeng, 4

Kemes hw.r Nath 3herme, S/c 3:i Ram 131- MNirela Nager
e o o ,-~.P>-JiCc}!’.t.

VVel's us

Union of iandie throgh Generel i.anager, B. xly,
eroda House, Allahacad,

s

Divisioral Railwey lNenager, N. Rly, allahabad.

\‘QUJ\’ .35
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Sr. Divisional Commercial Supdt. N. iily Allahebad.

... Respondents

original application ne. 647/92

}o—Verun Kumar Shukls, S/o Sri s.FP. Shukla, r/c

Q-l e
l ©

‘Allahabad.,

79 A “inhazpur, Beni Ka Hets, Allchabad.

«s. Applicant

Versus

Jnion of jndia through General iianager, N. Rly
Barcode House, lew Delhi.

Divisional Railway Menaeger, N. Rly, allehabac.

:r. Divisional Commercial Supdt. N. hly
sllehabad,

.+ Hespondenis

~
Jriginal pApglication no. 4%4/99

Suresh Kumsr S/o sri Tulsi Ram r/o 25, Lukar Ganj,

T A0 L eant

Versus

»

Jni n of Inida through General }Memager, N. Rly
Beroda House, New D:lhi,

The pDivisional Reilwsy Marager, N. Rly, Allenabed.

The Senior Divisonel Commercial supdt. N. Rly
211l ahal
Allshapad,

~

Sr. Divisional FPersonnel Officer, N, Rly, Allzhabad.

Sr. Divisicral Accounts uUfficer, N. Rly Allehabad,

++ . nesupondents

original Applicction no. 495/92

Rarjri Kant patel, 54 sri Chandre shekhar, R/o
2, Rama Whand Negar, Allepur, Allshabaec.

¢ e Ap_x)licant.

\
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Versus g — o Lt

Jnion of Indie throgh the General aneger, N. .Rly
sorods livuse, ew Delhi,

Divicior «l Railwey Menager, k. Rly Allehabac.

Seniro Divisionel Commerciel Supdt. N. Rly Allahebad.
ST, DiviSiouél pPersonnel Officer, . &ly Allahebad.
3r, Civisional /.ccouris Officer, I.. Rly Allehalbad.

v

= 2 i
L p-\J \-s

b

(V]

ra,ha Shankasr Yadav, 5/o Ssri R.P. Yadav, r/o
hron hill Roe .haba

e Applicernt

Versus

Jnicn of Indis through Generzl .iaiiacer, N. Rly
Earocdas louse, New Delhi,

pivisionagl Railway jfarejer, N, Ely Allahecac
3r. Divisional Commeercicl Supdi., K. Rly Allehsked-

Sr. Civisiorial Perosrnnel Cfficer, . Rly Allchebed.

Sr. Divisioral Account Officer, N. Rly aAllchakad.

e+ s nespor.dents

Origiral Application no. 527/02

1
e

anli, .Silciabgd.

Aril Kuuer Srivasteve, s/o sri V.K. Srivastave,
r/o Rly Quarter,sutedecrg

ra\ash Chundre gancey,
/71

Rakesh Pretap Singh, S/o sri R.P. sSing

vill ¢ P.C. Kotwa Tehsil phulpur, Dist

ol S& el s o A - A / S S .
ngratJl Niaze . §/0 Sya Geb. Kileie, I/0 36—Q—Au1deJ1,

e e it s

Y ‘\ppllCcf;"‘CS.
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Union of India through Secietcry, Railway Board
Fail Dhewan, wew Delhi

1

Sererzl j‘eneger, N. Rly Earoda House, New Delhi.,

chief Comme: rciel Suedt. lN. .Riy Beroda House,
vew Delhi.

Bivisichal Railwey [idhicoer, K. Bly, DRM Office,
Allahabad.

«es RESPONAENTS

Uriginal Application no. 632/92

. e/ T S S B e 4 e /o 2950
italeye Kent, S/o sri s.X. crivesisva, I/u 328
Seghambari Housin: Scheme, Bharedwajpuram, 2llshepur,
Allshabad. ’

union of Imdia, through
New Delhi,

Civisional Reilwey iLenager, N. Rly, allahzbad.
senicr Divisional Commercial Supdt. N. Rly &llichabad.

«+. Respondentis

orizinal applicetion no. <76/32

r\hJQ il INUT31 Jll\/t%’
srivestava, r/o 155 =

T e e s e e o
~d Ls e A, Llislelesiol

5Va&, J/c 5ri LgnsF
Zajaumikeri Br ih .3

Versu

N

Union of Indie throush General Lenacer, i. Railway
rocs House, hew Delhi.

Divisicnal Railwey ilanager, d. alye. Allahebad.
Sr, Divisionel Commercial Supdt., N. ily allahabad,

4
i

Sr. Divisional pervnnel Officer, N. Rly sllabavad.

. 5 - IR 1 T SRS
Divgcional Accounts Cfficer, N. Ely allahabad.
ceo TESL sendents
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1.

[l 34 7/

Original Application no. 477/92

/ i R AT
Adn qu“” 3/¢ 5ri Sysn Chand, r/o 42, beka Ji ks
Caugh, Ailchabad.

e e 0 ’\E/}—‘ljcéil.‘b

Vars s

Jnion cf India throigh General ;.aneger, k. Rly
Baroda House. New Pelhi.

... HRespondents

\'I.L‘ .Lrnc,.L /‘PF cb On no. 221/Q3

VJP ’rndra Sin”,h, S//O Sfi :o <
SaRaldih, PeS. Sekaldih, Di

Ra je sh Kumar singh, s/o sri R.N. Singh, 1/¢
T&QJ Post Sekaldhi, FuS. Sckaldih, Distt. Veranasi.
¢ 13
s Sl AR DrEE R mit
:
Versus
Jnion of Indis throagh General jisneger, K. Bly
Red lwey Boserd, Baroda House. hew Delhi. i

Ch@e f Commerciel supdt. . iily Borcds House. New Delhi
Divisional Rellway Manager, N. kly Allashabad.

Si. Diveional Ccmmercizl Supdi. M. Rly Allzhebad.

°
.
(g9}
w

T
O

=
T
=

Criginal application no. 220/63

Sanjey Nerein Prasad, S/¢ Sri R.L. Prasad, r/fo
22.Leth no. 1 tiew Lehsl, Nughalsgrai.

Heri iarain prased, s/o sri R.S. Prasad, r/o
vill Nedjlpur, ;yost Chereon, Distt. Veranasi.

\ .. Applicent

VY - - 35
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1.

Umy o of

1 gh sSenerel lienager, N. Rly
Liai lwgy Bo

: :
) “
ard, Dorcda House. new Delhis

chief Commercisl supgdt., N. Rly Beroda
New Delhi.

vivisioral Heilwasy hanazer, iv. rily, A4llshabac. —

Sr. Divisionsgl Commercisl, Supdi. hortherr Railway,
~Allehabad.

Criginal Applicatic: no. 219/92

Ram <13 hH 3 ~/c o a2 v o i1l

Tl )-rg- Yada\’, Q/ (6] \Jﬂ-l 17 /e 1 gu:“ s <4~ HAE LS
furevhargmai, 7.C. Suhansa, Tehsil paziti, Diste.
Fratepagarh.

Jma Shanker Yadav, S/o s5ri R.L. Yadav
Behdaul Xhurd, P.0O. Gsura, Tehsil Fe
rratapgerh.

On prakash, §/o sri R. pular, r/o Vili. B
Khura, P.0. Gaura, Tehsil pattd LG

Vesudev, S/0 K.N. Yadav, r/o Vill. Kudia-ka-pura
Tehsil Lccu,5a¢1s 2har, Distt. Jsunpur.

DO App liC aTYtS

ZJnion of indie
Railway Railwsy Goar
Chief Commercial Supdt. N. Rly, baroda House. New
Delhi,

Divisional Railway Mena_ er, N. Rly Alic. . abed.

4~

Soe s e T . W il
S¥ e Divisien gt EGornne FIch HiNS U a B aINE T

Crigianl application no. 197/93

chet gingh, S$/o sri Re; Bahadur singh, r/o vill.

~ = = S s o ~ g S
In S§)'a OB AU S Q-‘:zl.lahc;, DAStte Veralh ool e

4o 3:1 H.‘.Eﬁl;hlc, r/
e . 2
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_.es Respondents

Application no. 162/93

Rd\es} Chandra Tripathi, s/fo cri g.5. Tripthi,
rgo vill. shisakpura, pPost Seidabad, Disti. allaiis.ac.
. . 2 7
shyam Krishen pDwivedi, s/c¢ 3xi V. Dwivedi, r/o
vill. Topo, Leisheurah, Distt. Allshecad.
o o H}:I:plic()’itn
Versus
Jnion of India through 3nersl jjanecer, iv. Rly,
Railway TDhawan, Barods {ouse. »ew Delhi.
C.ief Commercicl Supdt. Caroda House, lew Delhi.
Divisionsl Railway i.cnager, .. Rly &K Allahabad.
Seniar pivisignegl Zommercial, Supdt. Ni. Rly
ERA 8-{19—5(;-:3,»\;16“5{() dQ e =i v Y

prem Shanker, S/o sri S.H.N. Pandey, r/o 45 Gariwen
Tcla, Allghsbad.

Sanjay Kumar, Srivasteva, Sfo szi (Lete) R.P.
grivastava, r/o 16/11 lew Sohbhbatiabagh, Allahabad.
Jautem Adhiker, S/o sri N.N. adhikeri. 1/o 695-B
Loco Colony fllahébad.

Jigdish pPresad siivastava, s/5 sri (“ate] M.P.
Srivastava, r/c 97/4, Kerbala, Allababad.

najendra Sslas 3
03 Seriwen Tc*a, ALlothg\.
Suivast

}'n;—.

Tm I'rakech Srivastavé

s S
r/o EWS (54) Baghambari Ct

sbhilesh Kumar i RN STa VG tava
Enis N A e -~ (2% S i 3 ~\7 5Ol e = o

by 9 54575 Shenshyen lagar Bzt lway Colony llshsbad,

L T | I - PO R S = - " S S

_~\’:‘/{Ad &GOSl ::u“w-! V€ Ao L‘.\’J, LY. 19} S Y NellD e )I 1vag \,VJ,
— HEE - s S T i s

1/90 ‘7~.‘/ll 3arvocuaye ihagar, Allazicbea.

9 = —~ 2 1 . el o=t - ~ ~ ~a ~ ~ o~ = - A

~:7T\J NGRS VIE SSRGS e d J/a '-Pl'L Sece SEIVaSUOaNE,

L = . — i 200 5T

../O s 5D _l_l ‘,-'___'./')C‘c,lq c::r_,-’ Alizhabaa.

e - N =7 s 7

Neeraj Kumaer Verms, 5/0 5.1 K.S., Verms, I/O

1 R ~ " - » " 1 ? -~ ) |.“",_\”

.LJQ/_}. =~ 12Tl V32Xa Roaf), nlic 1ébad .

V2rsus
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Jni

India thro.gh Zener

Allapur Allcheba:
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Railway Bosrd, Barode 'lcuse, Al l.ew Delhi.

= . :

e personnel Officer, o thern Dallwey, 3arcds
House, l.ew e lhi,

Diviziongl Rellway ilanoner, . v ly, alleliabec.

enior Divisional Cemmercisl Supdl. K. &ly,

e A S S ~ ]
,—".L.'.Quc'k.'ugo

Grigisial applicetionm no. 15193

S ’ L ’ ~/ r = T 1 ~ s AL £
;,.‘Qb :\‘Jm,’l 1aGehy ’ :)/ @ :*-‘- faL- -Y dd\' l//o lo“‘.
A=Qpibagh. Allc.aLaG.

]
K.Tiv Jﬁc, ‘l‘)n\".'

astava, £fo sti AJv. srivastieve,
oad, Allshabad.

B¢
R

Azjesh Kumar, S/c 5¢i S.P.l. Srivasteva, r/o
st

- Bon it e sl tone P s b b
ELCL C NS TaVEs tavie IS IE aiigaan , STl hildcd,

0 S [y S S e o R
Avedosh Kumer Singh, S/o 5ii Jys5ingh, /0 Surahiva,
Fost .enscih, Distt. Cellia.

5 3 > Loy, A A o m e ayxpis / S XY R O e o
Ar:Ja."’.l i\l).‘fi(_“i SYlves Ld\t;' Z 1, &t ‘jti\o Ql.Lxua_tan,
r/o 28=~4 Krishan degsr, Allahebad.

(¢f]

runssh Kumar, S/o Sii T. Lath, r/o 545-3 chanshyam
nagar, Ailahabad.
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T 5ri rrem Kunzr, r/o 16/11 lew
5 1shaba

I
& Aab(ldo

~

al ar,
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Versus

on of india through Genexrsl icneger, .. hly
0 se, l.ew Lelhi.

Chiaf personnel Officer, . Xly, Beroda liouse,
New D
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Qriginal Applicatien No, 150 of 1993

1, Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/o 23/47/107 B
Indrapuri Celeny, Allahpur,
Allahabad, : -
eeees Applicant

Versus

1. Unien ef India threugh Genral
Manager, N, Railway Head Querters
Uffice Bareda Heouse, New Delhi,

coee Respondents

O R D E R(RESERVED)

JUSTICE B.C. SAKSENA, V,.C

This bunch ef 73&gfses in all invelve al ost

identical questiens of fact and law and reliefs alse. O.A
83 eof 1992 is being treated as the leading O.A. The number
of days of werking varies in each of the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that tea cn the
allegatiens made by the applicants in the menth ef January
1982.

2. The applicants allegeﬁ’that they had werked fer

the peried. indicated by them in the varieus O.ss. in the menth

of January 1982 @ #5,15/= per day. The applicents allege

that on the basis of Railwag Board's letter dated 6.2.90

they made representatien regarding their re-engagement as
Volunteer Ticket Cellecters since they had werked prier te
17.11.86,

3k Reliance fer the claim is based on the decisions

ef this Tribunal as alse the P.B, in a few O.As preferred

\
Vo)

e+ P39
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by p;rsoﬁs similarly circumstanced, The applicants,
therefoie, have sought & relief for 2 direction to the
1espondents to re-engage the applicanis as Volunteer
Ticket Coullzctors or Mobile Booking Clerks es per Extant

Rules.—They—heve also in some petitions prayed th

o
ct

é
direction be issued to the rzspondenis to teke the peti-
Lo

ticn2rs on duty end pay back wages from 1C.12,SC till

the dete when they first presented thems@lves for engage-

4o The resgpondentis heve 1esisted the petition end have
filed & counar affidavit as &lso & supplemmantary counter
affidavit, |

Se The apﬁlicants have filed & rejoinger effidavit,
The abpiicants heve admittedly not re-engaged afier uneir
short stint fanging between 5 10 18 days in the month of
Jenuary: 1982, The Railway Board's circulers doted 642,90
is annexed as winexure AL to the leading C.A and have

also been annexed in kkx some of the U.As. A p-russl of
the said letter shows that in the light of the judcment
dated 26.,8.87 of the Centiral Alministrative Tribunal,
Principal Bench, New Delhi in O.,A. No., 1174 of 1984(Neera
Mehta and Urs Vs. Union of Indie and Ors ) end Zismissal

of the SLF No, 146.3/87 ty the Hon'ble Supreme Couxrt

on 7.9:38% The Lailway Boerd has decided that the ‘'cut
0ff' cate for bein

considered fo

((®)

()
8]

absorpticon in

reguler employment egainst reguler vacanclies earlier ’
proviisd to be 14.8,81 will be substituted by 17.11.86
Paragraph 3 of the circular- letter is the anchor shest

for the cleim in Lhe present U.A which reads as under:-

\

oo op40l

%o
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®* In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en

discentinuance of the scheme by zenal | ’
b Board's
Railwaysg, as a result of/ﬁﬁﬁgv;etter; dated

17.11.,86 er any earlier instructien teo the

same effect may be re-engaged as Mebile

Boeking Clerks as and when they appreach

th® Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years eof service as Mobile
Beoking Clerks in the same manner as in
the case of other Mebile Booking Clerks

covered under para l. "

G. - In paragraph 1 attentien was invited te Railway
Board‘; letter dated 21.4.82 and the 'cut eff date!
previded therein was 14.8.81.

$. We have heard the learned ceunsel for the parties.
R Shri B.,B. Paul, ceunsel appearing fer the respe-
ndents raised a preliminary ebjectien that the 0O.As are
barred by time, laches and acqu%?cnnce.

9e. The learned ceunsel urged that the applicants

“have net been engaged after January 1982. He further
submitted that the Railway Beard's letter dated 6.2.1990

dees net govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collectors, He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme
by the zenal Railways as a result of the Board's letter

dated 17.11.86., Their discontinuance had taken place feur

QXQL e e opP4l
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years earlier and not eon the basis ef the Railway Board's

said letter,

1®. The respeondents have alse disputed the cerrectness
ef the averment made by the applicants abeut their having
“worked fer fhe d&ration indicated by them in each ef the
OAs, The applicants in suppert ef their assertien of

having werked in the year 1982 for & number ef days indicated

by them during the *Kumbh mela' have been aneexed, cepy efgy

certificate stated te have been iﬁsued by ene Ram Das whe

has given out his designatien as/fi:iet Cellecter AKM, N. Rly ,
Allahabad., Cepy ef such a certifidate has been annexed as
Annexures A=3 and A=4 te the leading O.A., Shri B.B. Paul
submitted that Shri Ram Das was net competent te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried eof the applicants indicated in

the certificates., We, however, feel that it weuld not be

necessary te enter inte this centreversy fer the purpeses

of deciding the O.As. We, proceed to decide the O,A in the
light ef the claim based en the provisions of the Railway

Beard's circulsr letter dated 6.2.90. Wwe, hewever, mcke it
clear that we may net be understeod te have accepted the

claim of?the applicants with regard te the days ef their
werking., We may take up the plea of the O.As being barred
by limitstien, Admittedly, nene eof the applicants initiated
any%&é%é&ééiproceedings in any ceurt te challence their
disconti;%énce made in January 1982, The €entral Admini-
strative Tribunall was censtituted in November 1985. These

Ousas have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim
apart frem the previsions eof the Railway Board's letter

dated 6,2

«90 is certain decisions rendered by this Bench

R «opa2
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of the Tribunal. The said O.4s are O,A. No. 722/9C &
Rajendra humer Srivastava Vs. Union ¢f India end Ors, C.A
No., 471/8C Mukesh Kumar Srivastavae Vs. Jnion of Indis and
urs, U.A., No., 648/91 Maden Mohan Pandey—Vs+ Union of Indis
and Urs. No doubt, in these csses orders for re-engagement
of the applicants therein had been passed. uUn the material
placed in the supplementary affidavit we find subsegquenily
in several other csses cecided by this Bench of the
Iribunel, & different view was taken when it was pointed
out that the Railway Boerd's circulcr applied to !Mcbile
Booking clerks and the decision in Neera Mhta's case was
in respect to Mobile Bocking Clerks., This distinction was
noted while allowing a few review petitions in some O.As
“and in;u.A. No, 131/92 Lalji Shukla and Uis, the only ‘
directécn given was that the respcndents mey consider and
analyéé the cases of Mpbile Bocking Clerks and find out
if any scheme can be framed by them laying down a parti-
cular%criteria for re-engaging them on casual or daily g
basis: Ajainst this decision, the Railway Authorities
preferred en SLP before the Hon, Supreme court and the
Hon, §upxeme court by an order dated 7.4.94 passed the
follo%ing order :-
" Delay condoned. The order only gives & dire-

ction to the petitioner to find out any scheme

can be freamed. The Union of India

can examin2 the matterx and if it is

not possible to frame a scheme, record

ils finding accordingly, There is no

obligation cast by the impucned order

that the scheme should be framed in eny

case subject to the 8POVe, observestions the SLP

is disposed of", |
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cbevenebsepuEt fens thespecialdeave petitien e eTEpeteacest
Subseguently, the Railway administratien consideredx the
pessibility ef framing @ scheme in the light ef the dire-
ctiens given in Lslji Shukla's cese by the Bench of this
Tribunal which was dlse repeated in seme other O.As which
came fer decisien subsequent te the decision in Lalji

Shukla's case,

12, The Railway Administratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters for abserptien and regularisatien_in grew'C’
cd

category pests since this weuld militet egainst the statutery
previsions laid down fer Recruitment ef Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I ef the
Indien Railway Establishment Manual 1989 Edition, They have
further taken the view that ne such pests er vacancies exists
en the Railways fer Volunteer Ticket Collecters/Mobile Booking

Clerks fer their re-engagement en casual er daily basis,

15, It was also held thet re-enagagement will burden

the public exchequer and will @alse enlarge backdeer entry

and will effect reservetien pelicy &as centained in article
16(4) of the €enstitutioen ef India. It was alse held that
framing ef such a scheme fer those Volunteers whe have clearly
woerked fer a'period of merely for 5 te 18 days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large [

B

would be deprived ef their legitimate rights.

QﬁéL . s +pA4




1%, Admittedly, this scheme has been given up after

47.11.86 ond the Railway sadministratien has fer .cogent reasens

indicated that it was net feasible te drew up @ scheme cs

rejuired in orders passed Bkn varieus O.A.s

16, Shri B.B. Paul has elso invited QQ§L our attention

to certain decisions in review petitiens which were allowede-

BRIIGEC u@ On the basis ef an cnolegy of the decision by the
b
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O.As, Wh;le adecdddrg allewing the
review pegitiens it was neted that the decisien in Neerea
Mehta's case was confined te Mobile Boeking Clerks and there
is ne parity between Mebile Boeking Qlerks and Velunteer

Ticket Collecters., The present applicents fcll in the later
category. |

16, Quite a large number eof decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens
and a directien te drew up a scheme was enly previded as in

Lalji Shukla's case(Supra ), which was followed in many other
subseqyuent decisions., The turns and twists which have taken
plece in the view expressed on the question have been referreg
to show that t{he decisions of this Bench of the Tribunal on
the besis of which the applicantS/%E%iming similar benefit

beling extended to them do not hold the field,

1q. we mey now take up fOr consideration the plea of
.y _ benefit of the
the agplicents that the soecisicns in some O.As in favour of

similarly situeted persons may be extended to ths epplicante,

4

It is pow fairly well settled that the judgment of the Tribunc
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{bf that mctter of any court doeg not give rise 1o a
cause of action., It is the orders of the authority
concerned or their inaction which give rise to the
<grievance and the Eause of action based upon this has tc
be considered for purposes of determining whether the
petition is barred by time under the provisicns of Sec,

21 of ths Administrative Tribunels Act.

18 A: was noted by the Madrss Bench of the Central
Administretive Tribunal in z decisicn reported in (1$54)
28 AIC pge 20 'Tamil Nadu Divisionel Accountants Associc-
tlon and Urs, Vs, Union of India and Urs, this position of
iaw has been clearly affirmed in the judgment of the
Supreﬁe COuUEt in-'BhOOp Singh Ve, Jnion of India and Crs.
(1592 ) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held that since the
delay has not been satisfactorily expleined the C.A was
re jected on the ground of limitation alone, In that

case an order adverse to the applicants was passed on
14,10.,85. A decision on a similar crder was rendered

ky the Chandicarh Bench of the Tribunal on 1.5.91. There

after the applicants Asscociction moved in ih8 mettior and

=

ede & representation, S years delay was held as fatal.

1¢. A Full Bench of the Ernakulaem Bench of the
Tribunal in & decision reportsd in (1994 ) 28 AIC 177 has

also taken the view thet decisions in similar ceses cannot

g+ve & fresh cause of action and the period must be counted

from the date the clcim relates,

\
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28, The Hon'ble Supreme Court in 'Bhcop Singh Vs, uUnion
0i Indiec snd Urs(Supre, had interelis, heldith,t"inordinate
and unexplained delay and laches by itself/asgood ground

to refuse relief to the petitioner irrespcctive of the
merit of his claim. It was alsc ohserved thst Art, 14 or
the principle of non=discrimination is eguitable principle.

Ther2fore, eny relief cleimed cn thet basis must itself

o

¢ founded on eguity end nct bhc clien to that concept".

|

* A/e may also refer ic g relevant observation mede in 2

Mo
Raud

recent decisioun of Hon, Supreme Court in 'Retan (aancra
Semant and Ors, Vs. Union ot India and urs reported in

1694 S.C.C(L&S, page 182, The petitioners before the Supre-
me Court in that cage were casual labourers of south eastern
Railway. They were clleced to have beoen eppointed between
1G64-6¢ and represented between 1975-78. They, throuch
their petition sought ¢ direction to be issued to the opp,
parties to include their nemes in Live Casual Labcurers
Royister after due screening end to give them re-—employment
according to their seniority, The basis for the claim
amongst others and was a few judgments rendered by the Apex
court in 1985 &ndM37 directing the Railway Authcrities to

prepaere & schem 2nd-to ebsorb the casual lsbourers in

(U]

ccordance with their sen.iority, The petitioners appeared

to have made a representation in 18¢C to the Authoiities in

& 5

which it was clleged that they are not followinc the orders
of the Supreme court, Hicgh court of Calcutta and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hcn,
Supreme Court, tcck the view that since no explanztion has

been civen es to why the petitioners did not approzch till

1990 held that twc questions arise;

\
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(i) whether the petitioners/zntitled as a
matter ot right to reamployment.
(1i) whether they heve lost iheir right,

if eny cue to deley.

22. while dealing with the said question the
following observetion was made i~
" Pelsy itself deprives a person of his

remedy aveilable in lew. In absé@nce cof

any fresh cause of action or any legislation

a person who has lost his remedy by lapse

of time logses his right as well",

23, A Full Bench ot *the Tribunal(PE, while
deciding U.As 767 and 842 of 1985 mede the following
ra2levant cbservation:-

" It is not openest tc court of record to
pass an order in respact of persons who
cre not even present before il by any
cpplication or petition. In this view
of the matter the view teken in the
case of cne Cr more employee by a judicial
forum cannot be i?vso factc made appli-
ceble to all other employe=2s n the scme
cadre, rsnk or situaticn by another’
judicial forum.*

This cbservation also supports the view taken hereinabove |

thet the judgment in a case does not give a cause of
- who

acticn to another employee,/claims to be similarly

circumstanced es the epplicant in other case earlier

decided. -\
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24, 31 B.B. Paul, le.rned counsel app2aring for

the rzspondcnts have invited our attention 10 ¢ decision
rencered by the kiincipal Bench in ‘'Ashish Chal -aborty Vs,
Union of indlig and urs, .eported in 1994(1, AIJ 382, In
the caid case the fests are almost identical as'in the
case in hand, The applicant slleged thet he was engaced
as Mobile Buckine Clerk from 1,6,85 to 12.,7.85 and hed notl
been engaescd thereefter, He mede & representstion statine

5 and in view of the

w

that he: has workecd fcr 32 dsgys in 1

AN

circgler‘éf the Lailway Bcard dated 31.5.92 he be elso
considered for ebsorption es Mobile Booking Clerk. The
opplicent's representat;on was re jected and he was informed
that he cannot be ebsorked in terms of the letter deted
12.8.92. In *h2 said c:se the gpplicant based his claim
on the bseis of & @ecisicn of the F,B. in & similer bunch
cf the .cases, The Livision Bench tcck the view thet

there .s no perity or similsrity hetween the applicants
case end ihe gpplicanic in the bunch of cases decided

$e
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o J1t was held thct since the services of the

-

icant was nol discontinued es a result of Reilway

W]
1)
NS

,
A

O
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=rd 's lettier dated 17.11.66. the ap;licent's case vias
k%g’not coverzd by pare 3 of ihe Railway Board's letter
dated 6,2,9C. Since he was not discherged consequen

upon discontinuance cf the scheme by the zcnal Railway

as e result of letter doted 1i7.11.86. The same situation
obtains herein also snd wehave alrecdy held sccordingly.
295 in the sald csse, refcrring tc the declision of the
Supreme ccurt in 'Bhoop Singh Vs, Union of Indie and Ors

(Supra), the guestion ¢f deley wes also
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considgred and it was held that the petition was barred
by limitation, The cause of action having sccrued & in

July 1985. The said C.A was filed sometime in the yesr

26, The learned counsel for the respondents &lso
invited our sttenticn to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu

Sharma ¥s., Union of India and Ors reported in 1994 (1) ATJ

=

p 9-84 °
2%. The petitions before us are clearly barred
by limitation as providéd in Sec. 21 of the Administrataive

Tribunals Act. The provisions of the Railway Board's

letter dated 6.2.90 is not attracted and applicable to the
applicants,

29. Admittedly, the scheme hesx been given up
since after 17.11.86 and is no longsar in force. This fact
cannot be I?SE sight of . The gapplicants therefore, cannot
be granted[ieiieisprayed for by them. The applicants also.
raised & plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collectors have been included in the apgrovéd
list of 1982, It is, therefore, pleaded thet the reSpénde-
nts have been given re-engagement to some Voluniecers as
vVolunteer Ticket Collectors on Pick and Choose basis.,

2q. ' In the counter affidavit, it has been indicat

that the 12. persons named in para 4.1C of the leading O.A
had been re-engaged as Ibkile Booking Clerks and not as
volunteer Ticket Collectors, The allegation, thefefore,
ha% boen denied. Be that as it may, the applicants would
be entitlad to the relief claimed by them only_if it is

based on any statutory provision, The act of the respo-
ndenis in re-engaging a few which has been satisfactorily

, \ Q?SD\V p50
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—The applicants in 2ffect are seeking re-engagementi on the
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expleined will not give rise to discriminstory treatment; =

strength of having worked for a period panging between
2 10 18 cays,which alsc 1s doubtful,and has been disputed

by the respondents.

2L In view of the dliscussion heyeinabove, an
s totality of the circumstences we are not pursuaded to
crant the relisfs claimed for by the agplicants, The J.A4s

lack merii and ares accordingly dismissed. No order as to

%Y
COStS,
32. 7 The copy of the juugment shall be glaced
on each of the U.As which have been decided by ‘his cOmmon
- 4 /‘\
juogment.y ~ -
— =

( K. MUTHUKUMAR ) ( B.C. SANSENA |

MEVBER(A) VICE CHAIRMAN




